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THE DEPUTY ~  IN 'tHE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): .(a) A statement IS 

attached for Nagpur Division only of 
Central and South a~t  Railways. 

(b) to (d). It is true that break In 
service in the case of some employees 
who were not involved in sabotage has 
not been condoned go far. This is be-
cause break in service is an &utomatic 
consequence of participation in an ille-
gal strike and its condonation depends 
On the merits of tile individual repre-
sentation made by each employee 
alIected. It is exammed and on the 
basis of extenuating circumstances, the 
Competent Authority grants such con-
donation on behalf of the President. 
Appeals of employees, as and when 
received are ~  by the Compe-
tent Authority On C 3se-to-case basis 
with promptitude. This is a continu-
ing process. 

Strite "''''' t 

NAGPUR DIVISION 

(i) Nll, of employees 
who had hreak in 
service. 

(ii) N,). of emrl rees 
ahsented for One 
day .. 

Central 
Railway 

172 

66 

South 
Eastern 
Railway. 

2,187 

Allocation of Kerosene Oil to Oru.a 

2026. SHRI CHINTAMANI PANi, 
GRAHl: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state: 

(a) the allocations of kerosene oil 
made to Orissa State from January 
to November, 1974, month-wise; 

(b) whether this supply has been 
made to the State in accordance with 
the allotted quota; and 

(c) whether any request has been 
received from the State Government 
for increaGe in this quota? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI C. p. MAJHI): 
(a) and (b). A statement ir.,)jcatinf'( 
the allocation and ,1espatches made to 
Orissa from January to November, 1974 
is attached. 

(c) Due to the limited availability 
of foreign exchange and the steep in-
crease in the prices of petroleum pro-
ducts, the requests received from the 
State Government tor increase in the 
kerosene oil quotas ooule! nut tee met 
in full. However ad hoc releases were 

(iii) No. of empL,yees made to the State depending on the 
involved in saho- Nil  Nil supply situation and the availabllity of 

_tage._. ___ . __ ~ __ ~~  kerosene oil. 

Statement 

KEROSENE ALLOCATION/DESPATCHES MADE TO ORISSA STATE 
FROM JANUARY '74 TO NOVEMBER '74 

(Figures in MTs. 

MONTH Allccaticn Ad hoc Total Despatches 
Releases Alloeati, n 

January 1974 4,379 
(15% CUT) 

4,379 6,188 

February 1974 4,570 
(20% CUT) 

4,570 7,063 

March 1974 4,752 
(15% CUT) 

4,752 5,069 
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MONTH 

April 1974 

May 1974 

June 1974 

July 1974 

August 1974 

September 1974 

October 1974 . 

November 1974 

~  I\d ho. Total t~  
.Relel'se. Allocaticn 

4,143 400 
(25% CUT) 

4,188 
( ~ t  

3,850 
~~ CUT) 

4,038 
( ~  CUT) 

3,925 
~ . CUT) 

4,1100 
(~~  CUT) 

4,750 

1,500 

4,543 6,125 

4,188 S,782 

4,744 4,420 

4,038 5,166 

5,425 3A09 

4,800 3,962 

4,750 4,153 

5,653 N.A. 

~

N. A. -Not Available 

Feriilber Plant. at K.orba and 
Paralieep 

2027. DR. H. P. SHARMA: Will the 
Minister of PETROLEUM AND CHE-
MICALS be plea!ed to state: 

(a) the pl'ecise IItIlie lit which the 
Xorba fertiliser plant stand at pre-
Mnt and the steps taken and being 
taken for implementi!1g thi3 project; 
8IId 

(b) the foreign aid sought and 
secured SO far for the Korba and 
Paradeep projects? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI K. R. GANESH): 
(a) The coal-based project at Korba Is 
in initial staaes of iInplementatlon ano 
some preliminary work has been taken 
up for execution. The setting up of a 
fertilizer project at Paradeep has been 
approved in principle, but the work 
tbereon has not yet been started. 
(b) No !lnal decision has ret been 

·taken In regard to tbe pattern of ex-
teI"Dal ftnanee to be .adopted fDr tbese 
;two protects. 
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